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~— O~ O~ e S N

MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)
NOTIFICATION
New Delhi, the 13th June, 2018

S.0. 2426(E).—In exercise of the powers conferred by sub-section (1) of section 43 of the Food
Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India hereby makes
the following amendments in the notification number S.O. number 3648 (E) published in the Gazette of India,
Extraordinary, Part-II, Section 3, Sub-section (ii), dated the 6™ December, 2016, namely:-

In the table,
1. in ‘A’ related to NORTHEN REGION,

(a) under Uttar Pradesh, after serial number 8, the following entries shall be inserted in respective
columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
) ) 3)
“0. Regional Public Analyst Laboratory, Jhansi Chemical .

Reg. No. 54/N/FSSA1/2018
M.L.B. Medical College Campus, Jhansi, Uttar Pradesh
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2. in ‘B’ related to WESTERN REGION,

(a) under Gujarat, for serial number 2 in column (1) and respective entries in columns (2) and (3), the

following shall be substituted, namely.-

350, GIDC Makarpura, Samir Tech Chem Compund, Vadodara —
390 010, Gujarat

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
(1) (2) 3)
“2. Analytical & Environmental Services, Vadodara Chemical
7/W/FSSAI/2014 Biological’;

(b) under Madhya Pradesh, for serial number 6 in column (1) and respective entries in columns (2)

and (3), the following entries shall be substituted, namely.-

2, Bhawani Nagar, J.K. Road, Bhopal - 462021, Madhya
Pradesh

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
ey ) 3)
“6. Krishna Digital Material Testing Laboratory, Bhopal, Chemical
Reg. No. 37/W/FSSAI/2017 Biological”;

(c) under Maharashtra, for serial number 5 in column (1) and respective entries in columns (2) and (3),

the following entries shall be substituted, namely.-

Equinox Centre, R-65, TTC, Rabale, Navi Mumbai - 400 701

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
) ) 3)
“S. Equinox Labs Private Limited, Navi Mumbai Chemical
Reg. No. 32/W/FSSAI/2016 Biological”;

(d) under Maharashtra, after serial number 25, the following entries shall be inserted in respective

columns, namely.-

Plot No. 447, P.O. Unandanagar, Lakhamapur, Tal. Dindori,
Dist-Nashik— 422202, Maharashtra

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
) ) 3)
“26. Nutralytica Research Private Limited, Nashik Chemical
Reg. No. 50/W/FSSAI/2018 Biological
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217. State Public Health Laboratory, Pune Chemical
Reg. No. 51/W/FSSAI/2018 Biological”.

Cantonment Water Works Compound Stavely Road, Near St.
Mary’s School, Pulgate Camp, Pune -411001, Maharashtra

3. in ‘C’ related to SOUTHERN REGION,

(a) under Karnataka, for serial number 2 in column (1) and respective entries in columns (2) and (3), the
following shall be substituted, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
) ) 3)
“2. Merieux Nutri Sciences Bangalore Private Limited, Bangalore Chemical
Reg. No. 20/S/FSSAL/2014 Biological’;
D-36, 40 Main, KSSIDC Industrial Estate, Rajajinagar,
Bengaluru-560044

(b) under Kerala , after serial number 14, the following entries shall be inserted in respective column,

namely.-
Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
(D 2 (3)
“15. State Laboratory for Livestock, Marine & Agri Product Chemical
(SLMAP), Ernakulam . . 1,
Biological;
Reg. No. 64/S/FSSAI/2018
Maradu, Nettor P.O., Ernakulam, Kerala

(c) under Tamil Nadu, after serial number 18, the following entries shall be inserted in respective
columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
(1) (2) (3)
“19. Interstellar Testing Centre Private Limited, Chennai Chemical
Reg. No. 60/S/FSSAL/2018 Biological”.
Plot No. 2, Site No. 12/2A, Industrial Estate, Perungudi,
Sholinganallur Taluk, Chennai - 600094, Tamil Nadu

4. in ‘D’ related to EASTERN REGION,

(a) from the entries thereunder, the word “Tripura” shall be omitted;
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(b) before the entry of West Bengal, the following entries shall be inserted in respective columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
) 2 3)
Tripura
“I. Food Testing Laboratory, Agartala Chemical .
Reg. No. 9/E/FSSAI/2018
Food Park, Bodhjungnagar, Agartala, Tripura -799008

[F. No. 12012/01/2017-QA]
PAWAN AGARWAL, Chief Executive Officer

Note : The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii), vide S.O.number 3648(E), dated the 6th December, 2016 and subsequently amended
vide:-

@) S.0. number 567(E), dated the 20" February, 2017;
(i)  S.O.number 1595(E), dated the 15" May, 2017,

(iii)  S.O. number 1965 (E), dated the 20" June, 2017;
(iv)  S.O. number 2316(E), dated the 24" July, 2017;

(v)  S.O. number 3068(E) dated the 14" September; 2017;
(vi)  S.O. number 3279(E) dated the 29" September, 2017;
(vii)  S.O. number 4083(E) dated the 22™ December, 2017;
(viii) S.O. number 848(E) dated the 19" Feb, 2018; and
(ix)  S.O. number 1516(E) dated 28" March, 2018.
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